Title: Best Bakery Case.
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PROF. VIJAY KUMAR MALHOTRA (SOUTH DELHI): No, that cannot be allowed.

...(Interruptions)

MR. SPEAKER: Kunwar Manvendra Singh, | will name you now.
...(Interruptions)
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MR. SPEAKER: Hon. Members, | am obliged to the hon. leaders. We just now have had some discussion. There
were certain accepted positions. It was decided that | should call the Members one after another. As per the
decision, | called Prof. Vijay Kumar Malhotra. He did not take a long time. | am thankful to him. When Shri Tripathy
wanted to associate, | allowed him to associate. Shri Prabhunath Singh wanted to make his submission. He had
made his submission. Then, the reply was to be given. He had given his reply. | have allowed one or two hon.
Members to continue. Then | asked Shri Devendra Prasad Yadav to speak. Now, he is speaking. You may make
your submission later. Let him make his points.

...(Interruptions)
PROF. VIJAY KUMAR MALHOTRA : | want to know whether the merits of the matter can be discussed here or not.
...(Interruptions)

MR. SPEAKER: They have kept their agreement. You keep the agreement. | will allow you to make your comments
later on.

...(Interruptions)

MR. SPEAKER: | shall see it. If he makes any comment on the merits of a pending matter, | shall see that.
...(Interruptions)

MR. SPEAKER: If he makes any comment on the merits of the pending matter, | shall deal with it.

...(Interruptions)
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...(Interruptions)

MR. SPEAKER: There are many important matters which the hon. Members wish to raise apart from this. | should
call them. Today is the last day of the Session. | am prepared to co-operate here.
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MR. SPEAKER: An agreement should apply to all the sides. An understanding should apply to all the sides.

...(Interruptions)

MR. SPEAKER: | have said it. | have given an undertaking. From the Chair, | have said that any comments on the
merits of the pending matter will not be allowed. You cannot make any comment on the merits of a pending matter.
Mere reference is enough.

...(Interruptions)
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MR. SPEAKER: Do not take their names. Do not take any name. No names to be recorded.
...(Interruptions)
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MR. SPEAKER: Do not take name of any person.
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MR. SPEAKER: Hon. Members, please take your seat. Otherwise, there would be a problem.

...(Interruptions)
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MR. SPEAKER: | will look into it.
...(Interruptions)
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MR. SPEAKER: Hon. Members, please sit down. | shall ask Shri Harin Pathak to respond. fi. arga, siedt @ S|

...(Interruptions)
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MR. SPEAKER: No more. | have no other notice.

Shri Raghunath Jha and Shri Rupchand Pal are associating themselves.
...(Interruptions)

MR. SPEAKER: Shri Ramdas Athawale and Shri Madhusudan Mistry are also associating with it.
...(Interruptions)

MR. SPEAKER: Shri Ramdas Athawale, you are really inviting trouble. | am warning you.
...(Interruptions)

MR. SPEAKER: Whatever is said without my permission is not to be recorded. Only the statement of Shri Harin
Pathak is to be recorded.

(Interruptions)*
MR. SPEAKER: Shri Harin Pathak, you ignore him. Please start your statement.
...(Interruptions)
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MR. SPEAKER: We can have a structured discussion peacefully in which all of you can present your points of view
and leave it for the country to decide what is to be done.

...(Interruptions)

MR. SPEAKER: | have to regulate the proceedings of this House. Hon. Members on all sides are agitated. If all of
you speak together, nobody's statement would be recorded and you would not get the reply for that.

When they were raising an issue and hon. friends were feeling very strongly about it, | have given an opportunity to
the Leader of the House to reply. Now, you have raised an issue and | have called Shri Harin Pathak. Let his
statement be recorded. | am asking you to listen to each other. | am appealing to all of you to please develop a habit
of listening and then controverting in a manner which would do justice to your case also.
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MR. SPEAKER : Only Shri Harin Pathak's statement will be recorded.
(Interruptions)™
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MR. SPEAKER : All of you may please sit down.
...(Interruptions)

MR. SPEAKER : Shri Ramdas Athawale, | will name you today. You have to leave this House.
...(Interruptions)
MR. SPEAKER : | will not permit you. There is an end to everything.
...(Interruptions)
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MR. SPEAKER : Shri Devendra Prasad Yadav, are you bound by his statement? Are you bound by it? He is not
bound by your statement and you are not bound by his statement. Why do you show impatience to hear each
other?
...(Interruptions)
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MR. SPEAKER : Shri Raghunath Jha, this is the trouble. | have already said that if any comment is made on the
merits of any pending matter, | shall look into this. You give me this opportunity also.

...(Interruptions)
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MR. SPEAKER : Only Shri Harin Pathak's statement will be recorded.

(Interruptions) *
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MR. SPEAKER : Shri Alkesh Das, | take strong objection.
...(Interruptions)
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MR. SPEAKER : Thank you very much. | thank for everybody's cooperation. Shri Ramji Lal Suman to speak and
nobody else.

...(Interruptions)
MR. SPEAKER : Please sit down. Shri Ramji Lal Suman to speak on the issue on which he has given notice.

...(Interruptions)



